
J 	IN THE CENTRAL ADMINISTRATIVE ThThUNAL s HYDERABAD BENCH 
AT FDERA8AD 

M.A. 432/94 
in 
O.A. 272/88. 	 Dt. of Decision 

Mr, P. Radhaiah 	 •• Applicant. 

vs 

The General Manager, 
SC Rly, Sec 'bad. 

The Sr. Divisional Operating 
Superintendent, Sc fly, 
viiayawada. 

3, Divisional Safety Officer, 
SC lily, vijayewade. 	 .. Respondents. 

counsel for the Applicant : Mr. J.M. Naidu 

Counsel for the Respondents : Mr. 1). ftanCis Paul, Sc Ebr Rlys. 

CORAM 

THE HON'BLE 511hZ JUSTICE V. NEELADRI R1½0 s VICE cHhIRrw4 

THE HON 'BIZ SHB.I R. RJGARMAX4 MEMBER (pjq) 

.2 



sv 

N-. 

MA.432/94 in OA.272/68 

ORDER 

( As per Hon. Mr. Justice V. Neeladri Rao, Vice Chairman ) 

Head Sri J.M. Naidu, learned counsel for the peti-

tioner and Sri 0. Franci& Paul, learned Standing counsel 

for the Railways. 

This NA is Filed praying for a direction for payment 

of subsistence allowance. Sri Paul, learned Standing 

-i 	 counsel for the respondents submitted that an SLP was 

already filed against order of this Tribunal in DA.272/88 

and hence the subsistence allowance is not paid. 

A.272/8th was allowed on the ground that copy of the 

report of the Inquiry Officer was not furnished to the 

applicant before order erremoval was passed. 	Hence, it 

is justand proper to wait till the disposal of the SLP, 

urged the learned counsel for the respondents. But the 

'leprned counsel for the applicant vehemently stated that 

no SLP was filed. Then the learned standing counsel for 

the respondents submitted that he will get instructions in 

	

Sr 	 regard to the latest stage of SLP. Hence call on 2?9-7-119.94. 

(R. Rangarajan) 	 (V. Neeladri Rao) 

	

a 	 1Thmber(Admn 

	

.') 	 . 	Vice Chairman --- .-. - 	 9 - 

Dated 	24 June, 1994 

Dictated in Open Court ipUty Registrar (J)CL 

To 
1. The ueneral Manager, s.L.Rly, becunaeraaa. 

- . 	.4 a.,Jn:.1 flnrtiflfl snnerintenaent, s.c.Rly,vijayaWada . ate L.LJ.LVSOJ.Wt40 

3. TM4<  nivisional safety Otticer, a.C.Rly, vijayawaaa. 
One copy to Mr.J.M.i'4aiaU, Anvocate, ChT.nyu* 

a. copy to Mr.D.kraflC5 Paul, bL ror Rlyo, CAT.FiYcI, 
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